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LOK SABHA

Wednesday. Deceher 14, 1977/ Agra-
hayana 23. 1899 (Saka)

The Lok Sabha met at Eleven of .he
Clock

[M2a. SPEAKER in the Chair)

ORAL ANSWERS TO QUESTICONS

Loss incurred by Coal India Limited

-

-106. SHRI K. LAKKAPPA-

SHR] SUKHDEO PRASAD
VERMA:

Wil] the Minister of ENERGY lLe
pleased to state:

ta) whether Coal India Limited. a
State undertaking. controiling nearly
93 per cent of the reserves in the coun-
try. had incurred an accumulatzd lnss

of Rs. 80 crores dunng the last two
years;

(b) if so0. the main reasons tor the
same; ang

(c) the steps Government
to take in th: matter?

nionpese

THE MINISTER OF ENERCGY (SHRI
P. RAMACHANDRAN): (a) According
to the provisional zccountg avail: ble,
Coal India Limited is estimated to have
incurred a loss of over Rs. 80 crores
during the last two years.

(b) The main reasons for the loss
are as follows: —

(i) The national coal wage agree-
ment resulting in substantial increase
in the wage bill of the company was
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effective from 1st January, 1975 but
the price of coal was revised from
1st July, 1975;

(ii) While revising the price of
coal from 1st July, 1975, the Govern-
ment allowed a price increase of Rs.
17.50 per tonne onlv even though
the Inter-Ministerial Committee
which went into the aquestion had
recommended an increase of Rs. 21.80
per tonne on the basis of the cost of
production.

(iii) During 1976-77. the «cost cf
production went up on account of
payment of ex-gratia amount in lieu
of bonus and rise in the cost of
slaures, power machinery andg other
inputs.

(¢) In view of the impact of any
rise in the price of a basic fuel like
coal. Government huas gecided not to
revise the price of coal at present
Steps are. however. being taken ' °
etfect economies, improve eflicien
and reduce the cost of production.

SHRI K. LAKKAPPA:
Ltd. is controlling 90 per cent of the
Coal reserves of the country and re-
cently the Chairman of the cnmpany
Mr. Garewal made a statement thit
the company has accumula‘ed a2 less
of Rs. 80 crores for the last two -ears.
He has also stated the v.arious reasons
for that. And in another statement,;
he has said that inspite of an acr_'u-§
mulated loss of Rs, 80 crores, theyv are
going to invest Rs. 43 crores furthe-{’
for construction of palatial houses ani
buildings instead of adopting austeri’
measures in the company. He has alt
made a definite charge against th
present government that the Govern
ment of India has failed to implemen
certain suggestions made. I do not
know what the suggestions are ena
whether they are good or bad. He made

Coal India
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a charge against the present govern-
ment and its attitude in respect of
certain requirements and he pointed
out that these requirements have not
been fulfilled by the Government of
India. Unrealistic approaches have
been adopted in regard to recruitment,
promotions gnd so on. The organisa-
tion was compelled to absorbe in em-
pioyment manpower not required by
the company at all. So these accumula-
ted losses are Increasing and within
2 years it has come to Rs. 80 crores.
with respect to the suggestion made by
the Company Chairman, what are the
reactions of the government to stream-
line the entire system?

SHRI P. RAMACHANDRAN: Losses
were dque to a variety of reasons as 1
said. Government has appointed a
committee to go into the guestion and
effect economies wherever possible.
The report is expecied within the next
3 months. There are guidelines exist-
ing to effect economies in varicus
things. There are restrictions in power
of recruitment of non-techaical and
non-operational stailf and guidelines
on the office expenses, T.A., confin-
gencieg etc. These guidelines are being
followed and we expect certain eco-
nemies to be effected. Also the cost
of production hag gone up. Wages of
workers have gone up. There are
increased costs of stores, inventories
ana other things. Even so, we are
trying to see that economies are
effected and we expect the Coal India
will break even very soon.

SHRI K. LAKKAPPA: He has given
the usual stereotyped reply. Necessary
austerity measures were not taken up
by the management. Regarding em-
ployment, promotion, etc. unrealistic-
methods were followed and discrimi-
nation was practised. There was
another committee, cslled the Chakra-
varty committee, which was appointed,
All sorts of cominittess have been
swallowed by the management. Fauity
planning has resulted in huge losses.
The tax-payers’ money is involved. So,
my question is this: Will the Minister
agree to constitute an Expert com-
mittee to go into {he matter with a
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time-bound programme given, to sub-
mit its report, so that we can. set right
matters?

SHRI P. RAMACHANDRAN: As 1
said, losses are due to certain measures
taken after nationalisation. There was
the wage agreement between Ilabour
and management which has escalated
the cost of production.

SHRI K. LAKKAPPA: He should
answer my question so that I reed
not have to ask him anything.

MR. SPEAKER: Are you going to
appoint an expert Commiitee?

SHRI K. LAKKAPPA: The expert
Committee has to report back to this
House within three months and then
he must take action accordingly.

SHRI P. RAMACHANDRAN: I have
explained already, a Committee hes
been appointed and we have asked
them to submit the renort within three
months and as soon ss they submit the
report we shall take necessary steps.

ot FATAIT FATS AA ; HEAR
WETET, § WMAE HET qged & qeT
=T g fF #ra fear fafres & a2
F Hex F ;T § qur fegew |
FIAT & TEAFHIT § G 7T 9T 3
X AT KA F F7T WG § 7 FaT A7
TH FEAAT T TIAT LT AT & @I &
SERT Wi FQAT qAT 7 T TH
FrOAT A e wgwrtat gir S
9y T Y3297 A7 STaT §, ITAHT WA
FUGT ? AT FTT F ATT FEGH HT
FIOT 3IHF T Ffaafagare I Tdq7
g g a8 87 W@r Wy S T @
FT FF FL FL TR 397 ¢

MR, SPEAKER: Most of the ques-
tions have been answered in the
written answer. I do not think you
have seen the answers. Anyway you
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SHRI P. RAMACHANDRAN: 1
irregularities are brought to our notice,
we shall take action definitely. With
regard to the price, before the coal
agreement was entered into, that was
before 15-11-73, the basic pay of a coal
worker was Rs. 130/-, D.A. Rs. 77 ard
the total he was earning amounted to
Rs. 222/-. From December, 1977, the
total emolument of a coal worker will
come to Rs. 407/-. That means the
price of coal, the cost of production,
has gradually increased from 1973.

Out of the total cost of production
the salaries and ‘wages will cost about
Rs. 45.533 for every tonne of coal. That
is why the prices have gone up.It is
only in that connection that an inter-
ministerial Committee has recommend-
ed the i:crease in price of coal. But,
the Government has not increased as
per the recommendations because the
increase in price of coal which is the
main thing in the other industries will
have an adverse impact in other indus-
tries. That is why Government has
decided not to increase the price of
coal. At the same time Government
will try to effect economy in adminis-
tration.

SHRI V. ARUNACHALAM: Sir, the
hon, Minister replied that comprehen-
sive measures have been {aken by
Government. But, still, there is a loss.
I would like to know from him whether
Government has seen any sign of re-
duction in the losses after the intro-
duction of the comprehensive rneasures.

SHRI P. RAMACHANDRAN: Yes,
Sir. Already comprehensive measures
taken to effect economy have shown
somz= results. I think that, in the cours,
of the next three or four months, we
will try to see that some economies
are effected.

SHRI M. S. SANJEEVI RAO: Mr.
Speaker, Sir, I understand from reli-
able quarters that one of the reasons
for these heavy losses are due to the
private sectors operating in these areas.
These private sectors :in collusion with
Guvernment officials of Bihar and
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Bengal are deliberately pilfering a
part of the coal. ‘This is one of the
major reasons that we are incurring
heavy losses. What steps is the Gov-
ernment going to take to check the
activities of these private sectors from
this illegal mining?

SHRI P. RAMACHANDRAN: With
regard to the illegal mining, for a few
monthg because of certain stay orders
granted by the court, there was some
illegal mining. We appealed to the
Court and got the stay order modified.
After this, almost practically the ille-
gal mining has been stopped, If there
are anyv malpractices and, if they are
brough. tc our notice definitely we
shall take acticti. We have written to
the Chief Ministers of both Bihar and
Bengal to treat this as a law and order
problem and take whatever steps are
necessary in this regard. Iliegal mining
had been stopped after that.

Nt AAAT WS § AA AR F
SFAT = ar § fF 1974 & 1976
a5 guar fraar weT gom § a1
gfear fafwds #:1? wR Fgar g
qT2r 3 AT @ AT FHT AT A AG
FFT, A FIE FIOT TG FaAT THd
Faifs gt ¥ mfasfat #v qadr @
gafay 37 wfasfat o faaw o
FT FAGET FA AT W &7 AR
T IMT FT TZ Fg HL A& AT AT
gFar f& siw g @ & suar fe
U X AM € F FIS FIT IS1EAT |
ag FFOAT A& H 93 IF F | WiAX
fo mi gfas grera 9@ I IR F 7y
T FT Q@ &, AL 37 HfgwraAy &
fgare F1 FAIE F@ o1 | F
T S gaT wgr F fqe iy @
FAFET BT TAM AT 38 Fqe F7 a5
TAM, TCHE F qTHA 7

SHRI P. RAMACHANDRAN: Abcut
the charges. levelled against some
officers, if any specific case is brought,
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[Shri P. Ramachandran]

deéfinitely we shall take action. The
other point he wants to know is about
the losses. As ] mentioned earlier,
there are losses: during 1976-77 and
1975-76 the losses were about Rs. 42
crores and Rs. 45 crores. During 1977-
78 they are estimated to be about 78
crores. There are losses Lecause the
cost of production had gone up and
the prices are not commensurate with
the cost of production. About the
other malpractices, if any specitic case
is brought to our notice definitel: we
shall take severe action.

wreat At fagsigT F wigq
1wl

*407. ol Mfa= uw fae . &y
FXT FAT ag AT KT FI7 F49 fF

(%) ®= 173 AT fawAr 97
FTHIGT FTATA FH FT GIHAT F947
98 @I §; WK

(/) 7@ RO 7 FFAT FAT I
agrt ¥ 9 fegm af Adrg fasT a9
FI FGYX FT AT & TTHT ¥ qrafgwaw
T[T R FTIWE 7

THE MINISTER OF ENERGY (SHRI
P. RAMACHANDRAN): (a) No, Sir.

(b) Priority has been given in the
supp.y of coal to meet the requirements
of the pit-head nower stations in
Madhya Pradesh, locateq at Korba,
Amarkantak and Satpura.

Since the commissicning of the new
120 MW unit at Korba, it has been
considered expedient to supplement the
supplies of coal from the Kcrba mines
by some supplies from the Sohagpur
coal fields to make up fnr any short-
fall. There have been some operationaj
problems in the transportation of coal
from Sohagpur coal fields to Korba
and they are being looked into. How-
ever, generation at Korba has not heen
affected for want of coal.
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Wt Mifer Tw fird : woww aEiEw,
Frar # vy ) 7 GwH § Wi
agt o FEx F fager wEw ¥, @
Tz oY @ A A fawd 7 § TR
FIYAT WA AEAT T 7 IFT FIGHAT
TET F TAT FT WAT ITAT § WY AGT
g § IR @M1 % Faw & g A
¢ 2 oy 7 Fa7 afragr sgg aqv &
afew IasT wWIE faegawes av 937 &,
T ITF, I A/ A 97
IWTE TETT & 1§ HAAT AT A ATHAT
ARAT § o TRAT F @A F1 QA
s & < 957 2 faqy qrz 7 1
FHI ZRO AT FI7IT FT HWSAT FITAT
FY GIF 9gx KAy 7 fra7 faga 3w
T fag gefar v s, O T
=aeqT WAt g7 ¥ vy 7 afe avn
AT FF AF?

SHRI P. RAMACHANDRAN: The
Kurha power station is not suffering
for went of any  coal so far. They!
have go. adequate stocks. With regard’
‘o mines that are there near about the
power stations before the new powr
stations were commissiored, some p:u‘tA
ol the coal hac< been linked to som:
.ther power stations in  other part.
That does not mean that the power
gtotiong in MLP. will be allowed 10
suffer. [f there is any shortfall. it will
be met by bringing coal from different
places. About the future all the power
stations in Madhva Pradesh will be
linked to various mines which will
supply coal adequately to all the power,,
stations,

MR. SPEAKER: He said that tranv
port cost will increase if you take F
from other places. Why not suppif
coal from the nearest mines? 'e

SHRI P. RAMACHANDRAN: TheF
are being supplied from the neares:
places. At the moment the difficul!
is on account of operational difficulti¢’
and working of the new mines. F





